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Supreme Court   [12] 
Anna Waman Bhalerao v. State of Maharashtra, (J.B. Pardiwala and R. Mahadevan, JJ.), 2025 SCC 

OnLine SC 1974 
Confederation of Real Estate Developers Assn. of India v. Union of India, (J.B. Pardiwala and R. 

Mahadevan, JJ.), 2025 SCC OnLine SC 1973 
ITC Ltd. v. State of Karnataka, (J.B. Pardiwala and R. Mahadevan, JJ.), 2025 SCC OnLine SC 1971 
Kailas v. State of Maharashtra, (Manoj Misra and Ujjal Bhuyan, JJ.), 2025 SCC OnLine SC 1977 
M.S. Patter v. State (NCT of Delhi), (J.B. Pardiwala and R. Mahadevan, JJ.), 2025 SCC OnLine SC 

1970 
Mamman Khan v. State of Haryana, (J.B. Pardiwala and R. Mahadevan, JJ.), 2025 SCC OnLine SC 

1975 
Mansi Brar Fernandes v. Shubha Sharma, (J.B. Pardiwala and R. Mahadevan, JJ.), 2025 SCC 

OnLine SC 1972 
Paramjeet Singh v. State of H.P., (B.V. Nagarathna and R. Mahadevan, JJ.), 2025 SCC OnLine SC 

1976 
SBI v. Tanya Energy Enterprises, (Dipankar Datta and Augustine George Masih, JJ.), 2025 SCC 

OnLine SC 1979 
Shivamma v. Karnataka Housing Board, (J.B. Pardiwala and R. Mahadevan, JJ.), 2025 SCC OnLine 

SC 1969 
Triveni Engineering & Industries Ltd. v. State of U.P., (Ajay Rastogi and C.T. Ravikumar, JJ.), 2022 

SCC OnLine SC 2485 
Waqf Amendment Act, 2025 (1), In re, (B.R. Gavai, C.J. and Augustine George Masih, J.), 2025 SCC 

OnLine SC 1978 
  
Allahabad High Court   [29] 

Algi Devi v. State of U.P., (Sanjay Kumar Singh, J.), 2025 SCC OnLine All 5779 
Ankit Suman v. State of U.P., (Manish Kumar Nigam, J.), 2025 SCC OnLine All 5763 
Ankita Priyadarshini v. Arpan Saxena, (Shekhar Kumar Yadav, J.), 2025 SCC OnLine All 5768 
Armaan Jaiswal v. State of U.P., (Rajesh Singh Chauhan and Syed Qamar Hasan Rizvi, JJ.), 2025 

SCC OnLine All 5786 
Ashok Soni v. State of U.P., (Sanjay Kumar Singh, J.), 2025 SCC OnLine All 5774 
Babu Lal v. State of U.P., (Alok Mathur, J.), 2025 SCC OnLine All 5790 
Barquat Ali v. State of U.P., (Sameer Jain, J.), 2025 SCC OnLine All 5767 
Bilal Ahmad v. State of U.P., (Subhash Vidyarthi, J.), 2025 SCC OnLine All 5762 
Dinanath v. State of U.P., (Sanjay Kumar Singh, J.), 2025 SCC OnLine All 5773 
Gaje Singh v. State of U.P., (Sanjay Kumar Singh, J.), 2025 SCC OnLine All 5780 
Harkesh v. State of U.P., (Vikas Budhwar, J.), 2025 SCC OnLine All 5765 
Himanshu v. State of U.P., (Samit Gopal, J.), 2025 SCC OnLine All 5770 
Jaharveer Maharaj Agro (P) Ltd. v. Union of India, (Shekhar B. Saraf and Praveen Kumar Giri, JJ.), 

2025 SCC OnLine All 5764 
Jeetu v. State of U.P., (Karunesh Singh Pawar, J.), 2025 SCC OnLine All 5785 
Kundan v. State of U.P., (Sanjay Kumar Singh, J.), 2025 SCC OnLine All 5782 
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Mamta Devi v. State of U.P., (Sanjay Kumar Singh, J.), 2025 SCC OnLine All 5777 
Mohd. Azam Khan v. State of U.P., (Sameer Jain, J.), 2025 SCC OnLine All 5766 
Mohd. Zakir Husain v. State of U.P., (Karunesh Singh Pawar, J.), 2025 SCC OnLine All 5783 
Monu v. State of U.P., (Samit Gopal, J.), 2025 SCC OnLine All 5778 
Narendra Singh v. State of U.P., (Krishan Pahal, J.), 2025 SCC OnLine All 5772 
Neeraj Yadav v. State of U.P., (Subhash Vidyarthi, J.), 2025 SCC OnLine All 5784 
Ompratap v. State of U.P., (Sanjay Kumar Singh, J.), 2025 SCC OnLine All 5781 
Rasiya Widow v. Julfekar Ahmad, (Manish Kumar Nigam, J.), 2025 SCC OnLine All 5787 
Roop Singh v. State of U.P., (Santosh Rai, J.), 2025 SCC OnLine All 5769 
Sagar Bind v. State of U.P., (Samit Gopal, J.), 2025 SCC OnLine All 5776 
Salman v. State of U.P., (Santosh Rai, J.), 2025 SCC OnLine All 5771 
Sushila Patel v. State of U.P., (Ajit Kumar, J.), 2025 SCC OnLine All 5788 
Tariq Ahmed v. State of U.P., (Mahesh Chandra Tripathi and Nand Prabha Shukla, JJ.), 2025 SCC 

OnLine All 5789 
Vibhor Rajput v. State of U.P., (Samit Gopal, J.), 2025 SCC OnLine All 5775 

  
Andhra Pradesh High Court   [16] 

Achary Hari v. State of A.P., (Dr Venkata Jyothirmai Pratapa, J.), 2025 SCC OnLine AP 3240 
Adda Nageswaramma v. State of A.P., (Tarlada Rajasekhar Rao, J.), 2025 SCC OnLine AP 3247 
Battula Leela Kumari v. State of A.P., (B.V.L.N. Chakravarthi, J.), 2025 SCC OnLine AP 3234 
Chetteti Chenchu Krishnayya v. State of A.P., (Venkateswarlu Nimmagadda, J.), 2025 SCC OnLine 

AP 3246 
Islavath Taru Naik v. State of A.P., (T. Mallikarjuna Rao, J.), 2025 SCC OnLine AP 3243 
Jampana Ravi Kishore v. State of A.P., (Harinath N., J.), 2025 SCC OnLine AP 3248 
K Sreekanth Naik v. P Nalini, (Dr Venkata Jyothirmai Pratapa, J.), 2025 SCC OnLine AP 3241 
Kion Projects & Industries v. State of A.P., (Tarlada Rajasekhar Rao, J.), 2025 SCC OnLine AP 

3249 
Lekkala Demudu v. State of A.P., (Dr Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 3235 
M Nagalakshmi v. State of A.P., (B.V.L.N. Chakravarthi, J.), 2025 SCC OnLine AP 3245 
Madeti Ramadevi v. Vandanapu Basavamma, (V. Gopala Krishna Rao, J.), 2025 SCC OnLine AP 

3244 
Nana Chandran v. State of A.P., (Dr Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 3236 
Pagala Ramesh Babu v. State of A.P., (Dr Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 3238 
Pala Rammohan v. State of A.P., (Dr Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 3239 
Poluboina Rakesh v. State of A.P., (Dr Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 3237 
Rati Matam v. State of A.P., (Dr Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 3242 
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Bombay High Court   [9] 
Bhanudas Sitaram Khunte v. Grievance Redressal Committee, (Milind N. Jadhav, J.), 2025 SCC 

OnLine Bom 3161 
GEA Westfalia Separator India (P) Ltd. v. SVS Aqua Technologies LLP, (Somasekhar Sundaresan, 

J.), 2025 SCC OnLine Bom 3157 
Municipal Corpn. of Greater Mumbai v. Mumbai Mahanagarpalika Karyalayeen Karmachari 

Sanghatana, (Milind N. Jadhav, J.), 2025 SCC OnLine Bom 3160 
Navi Mumbai Mahanagar Palika v. Navi Mumbai Municipal Union, (Milind N. Jadhav, J.), 2025 

SCC OnLine Bom 3158 
Provident Investment Co. Ltd. v. Mukund Ltd., (G.S. Patel and Prithviraj K. Chavan, JJ.), 2022 SCC 

OnLine Bom 12050 
Rahul Daaji Landge v. State of Maharashtra, (M.S. Karnik and Sharmila U. Deshmukh, JJ.), 2025 

SCC OnLine Bom 3159 
Sruti Vijaykumar v. Falgun Yogendra Shroff, (S.M. Modak, J.), 2025 SCC OnLine Bom 3156 
Standard Trading Co. v. Shipping Master, (Devendra Kumar Upadhyaya, C.J. and Amit Borkar, J.), 

2024 SCC OnLine Bom 4353 
State of Maharashtra v. Shivaji Venkatrao Ghorband, (Abhay S. Waghwase, J.), 2025 SCC OnLine 

Bom 3155 
  
Calcutta High Court   [1] 

Commr. of Customs v. Vedanta Ltd., (T.S. Sivagnanam, C.J. and Chaitali Chatterjee (Das), J.), 
2025 SCC OnLine Cal 7508 

  
Chhattisgarh High Court   [25] 

Abhishek Tripathi v. State of Chhattisgarh, (Arvind Kumar Verma, J.), 2025 SCC OnLine Chh 9014 
Ajaj Qureshi v. State of Chhattisgarh, (Arvind Kumar Verma, J.), 2025 SCC OnLine Chh 9023 
Bhikham Patel v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Bibhu Datta Guru, J.), 2025 SCC 

OnLine Chh 9027 
Brijmohan Agrawal v. Shyam Lal Sahu, (Deepak Kumar Tiwari, J.), 2025 SCC OnLine Chh 9012 
Chandra Korram v. Vinod Gharpinde, (Sanjay K. Agrawal, J.), 2025 SCC OnLine Chh 9016 
Gorelal Sahu v. State of Chhattisgarh, (Arvind Kumar Verma, J.), 2025 SCC OnLine Chh 9022 
Manrakhan Lal Khandey v. Chhattisgarh State Coop. Marketing Federation Ltd., (Rakesh Mohan 

Pandey, J.), 2025 SCC OnLine Chh 9024 
Mohanlal Sahu v. Nishant Patel, (Rakesh Mohan Pandey, J.), 2025 SCC OnLine Chh 9019 
Narhari Patel v. Mu. Temabai, (Sanjay K. Agrawal, J.), 2025 SCC OnLine Chh 9017 
Omkar Shah v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Bibhu Datta Guru, J.), 2025 SCC 

OnLine Chh 9013 
Rajesh Gandharv v. State of Chhattisgarh, (Rakesh Mohan Pandey, J.), 2025 SCC OnLine Chh 

9028 
Ramesh Kumar v. Krishna Kumar, (Deepak Kumar Tiwari, J.), 2025 SCC OnLine Chh 9011 
Ravindra Kumar Verma v. Rakesh Shukla, (Deepak Kumar Tiwari, J.), 2025 SCC OnLine Chh 9009 
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Rikkhi v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Bibhu Datta Guru, J.), 2025 SCC OnLine 
Chh 9015 

Samriddhi Dubey (Dr.) v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Bibhu Datta Guru, J.), 
2025 SCC OnLine Chh 9021 

Savita Agrawal v. Pradeep Singh, (Rakesh Mohan Pandey, J.), 2025 SCC OnLine Chh 9020 
Shatrughan Yadav v. State of Chhattisgarh, (Rakesh Mohan Pandey, J.), 2025 SCC OnLine Chh 

9025 
Shobharam Sahu v. Kejau Sahu, (Sanjay S. Agrawal and Radhakishan Agrawal, JJ.), 2025 SCC 

OnLine Chh 9008 
State of Chhattisgarh v. Bhola Singh Rajput, (Sanjay S. Agrawal and Radhakishan Agrawal, JJ.), 

2025 SCC OnLine Chh 9007 
State of Chhattisgarh v. Lafarge India (P) Ltd., (Ramesh Sinha, C.J. and Bibhu Datta Guru, J.), 2025 

SCC OnLine Chh 9018 
State of Chhattisgarh v. Shiv Kumar, (Sanjay S. Agrawal and Sanjay Kumar Jaiswal, JJ.), 2025 SCC 

OnLine Chh 9010 
Sunder Lal v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Ravindra Kumar Agrawal, J.), 2024 

SCC OnLine Chh 14068 
Suo Moto Public Interest Litigation v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Bibhu Datta 

Guru, J.), 2025 SCC OnLine Chh 9026 
Vijaykant Pandey v. Dalbeer Kaur, (Sanjay Kumar Jaiswal, J.), 2025 SCC OnLine Chh 9005 
X31 v. Deepak Gayakwad, (Sanjay S. Agrawal and Radhakishan Agrawal, JJ.), 2025 SCC OnLine 

Chh 9006 
  
Delhi High Court   [25] 

A2Z Infra Engineering Ltd. v. BSNL, (Devendra Kumar Upadhyaya, C.J. and Tushar Rao Gedela, 
J.), 2025 SCC OnLine Del 5913 

ABB India Ltd. v. Power Finance Corpn. Ltd., (Purushaindra Kumar Kaurav, J.), 2025 SCC 
OnLine Del 5898 

Ajay v. Indian Coast Guard, (C. Hari Shankar and Om Prakash Shukla, JJ.), 2025 SCC OnLine Del 
5909 

Akshay Menghi v. State (NCT of Delhi), (Ravinder Dudeja, J.), 2025 SCC OnLine Del 5896 
Aman Satya Kachroo Trust v. UGC, (Devendra Kumar Upadhyaya, C.J. and Anish Dayal, J.), 2025 

SCC OnLine Del 5914 
Ankit Raj v. State (NCT of Delhi), (Dr Swarana Kanta Sharma, J.), 2025 SCC OnLine Del 5894 
Ashwani Kumar Srivastava v. Akhilesh Srivastava, (Mini Pushkarna, J.), 2025 SCC OnLine Del 

5903 
Azra Abidi (Dr.) v. Jamia Milia Islamia, (Tushar Rao Gedela, J.), 2025 SCC OnLine Del 5915 
Azure Hospitality (P) Ltd. v. Amit Bhasin, (Prathiba M. Singh and Shail Jain, JJ.), 2025 SCC OnLine 

Del 5900 
B.H. Ahuja v. Union of India, (Navin Chawla and Renu Bhatnagar, JJ.), 2025 SCC OnLine Del 5907 
Brijesh Kumar Anand v. State (NCT of Delhi), (Ravinder Dudeja, J.), 2025 SCC OnLine Del 5897 
CIT v. Hamdard Laboratories (India), (Nitin Wasudeo Sambre and Anish Dayal, JJ.), 2025 SCC 

OnLine Del 5901 
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Central Rules   [63] 

Reserve Bank of India (Investment in AIF) Directions, 2025 
Assessment of Cost for the Damage to Environment and Cost of Demolition and Utilisation of 

Environment Monitoring Fund Guidelines, 2025 
Seed Production and Farming of Bivalves in Marine and Brackish Water Guidelines, 2025 
Securities and Exchange Board of India (Mutual Funds) (Amendment) Regulations, 2002 
Atomic Energy (Safe Disposal of Radioactive Wastes) Rules, 1987 
Indian Administrative Service (Appointment by Promotion) Amendment Regulations, 2025 
Securities and Exchange Board of India (Employees&apos; Service) (Amendment) Regulations, 2025 
Indian Police Service (Appointment by Promotion) Amendment Regulations, 2025 
Securities and Exchange Board of India (Share Based Employee Benefits and Sweat Equity) 

(Amendment) Regulations, 2025 
Securities and Exchange Board of India (Listing Obligations and Disclosure Requirements) (Third 

Amendment) Regulations, 2025 
Central Electricity Regulatory Commission (Connectivity and General Network Access to the inter-

State Transmission System) (Third Amendment) Regulations, 2025 
Companies (Compromises, Arrangements and Amalgamations) Amendment Rules, 2025 
Ministry of Finance, Department of Revenue, Directorate of Enforcement, Assistant Director of 

Enforcement (Group ‘A’ Post) Recruitment Rules, 2025 
Land Ports Authority of India (Conditions of Service of Officers and other Employees) Amendment 

Regulations, 2025 
Securities and Exchange Board of India (Alternative Investment Funds) (Second Amendment) 

Regulations, 2025 
Land Ports Authority of India, Officers and other Employees, Recruitment Regulations, 2025 
Land Ports Authority of India (Officers and Other Employees) Recruitment Amendment Regulations, 

2025 
Securities and Exchange Board of India (Issue of Capital and Disclosure Requirements) (Second 

Amendment) Regulations, 2025 
Telecommunications (Authorisation for Provision of Miscellaneous Telecommunication Services) 

Rules, 2025 
Ministry of Fisheries, Animal Husbandry and Dairying, Department of Animal Husbandry and 

Dairying, Animal Welfare Board of India (Secretary) Recruitment Rules, 2025 
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Environment (Protection) Seventh Amendment Rules, 2025 
Indian Forest Service (Pay) Third Amendment Rules, 2025 
Coinage (Issue of Commemorative Coin on the occasion of Birth Centenary of Dr. Bhupen Hazarika) 

Rules, 2025 
Government of India (Allocation of Business) (Three Hundred and Eighty-third Amendment) Rules, 

2025 
Delhi Development Authority, Despatch Rider/Three Wheeler Driver (Group ‘C’ Post) Recruitment 

Rules, 2025 
Apprenticeship (Amendment) Rules, 2025 
Boiler Accident Inquiry Rules, 2025 
Central Boilers Board (Nomination of Members) Rules, 2025 
Vegetable Oil Products Production and Availability (Regulation) Amendment Order, 2025 
Cookware, Utensils and Cans for Foods and Beverages (Quality Control) Order, 2025 
Hallmarking of Gold Jewellery and Gold Artefacts (Amendment) Order, 2025 
Fertiliser (Inorganic, Organic or Mixed) (Control) Sixth Amendment Order, 2025 
Fertiliser (Inorganic, Organic or Mixed) (Control) Seventh Amendment Order, 2025 
Textiles-High Density Polyethylene (HDPE)/Polypropylene (PP) Woven Sacks for Packaging of 50 

kg Cement (Quality Control) Amendment Order, 2025 
Petroleum and Natural Gas Regulatory Board (Integrity Management System for Natural gas 

pipelines) Amendment Regulations, 2025 
Lakshadweep Fire and Emergency Service Regulations, 2025 
Petroleum and Natural Gas Regulatory Board (Technical Standards and Specifications including 

Safety Standards for LPG Storage, Handling and Bottling Facilities) Amendment Regulations, 
2025 

Petroleum and Natural Gas Regulatory Board (Technical Standards and Specifications including 
Safety Standards for Natural Gas Pipelines) Amendment Regulations, 2025 

Petroleum and Natural Gas Regulatory Board (Technical Standards and Specifications including 
Safety Standards for Petroleum Installations) Amendment Regulations, 2025 

Food Safety and Standards (Labelling and Display) First Amendment Regulations, 2025 
Petroleum and Natural Gas Regulatory Board (Technical Standards and Specifications including 

Safety Standards for Liquefied Natural Gas Facilities) Amendment Regulations, 2025 
Petroleum and Natural Gas Regulatory Board (Integrity Management System for Petroleum and 

Petroleum Products Pipelines) Amendment Regulations, 2025 
Petroleum and Natural Gas Regulatory Board Regulatory Board (Technical Standards and 

Specifications including Safety Standards for City or Local Natural Gas Distribution Networks) 
Amendment Regulations, 2025 

Bureau of Energy Efficiency (Certification of Energy Auditors, Energy Auditors (Building) and 
Energy Managers) Regulations, 2025 

Mental Healthcare (Central Mental Health Authority) Amendment Regulations, 2025 
Aadhaar (Sharing of Information) First Amendment Regulations, 2025 
Aadhaar (Enrolment and Update) Second Amendment Regulations, 2025 
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Petroleum and Natural Gas Regulatory Board (Petroleum and Natural Gas Regulatory Board (Codes 
of Practices for Emergency Response and Disaster Management Plan) Amendment Regulations, 
2025 

Petroleum and Natural Gas Regulatory Board (Integrity Management System for City or Local 
Natural Gas Distribution Networks) Amendment Regulations, 2025 

Customs (Finalisation of Provisional Assessment) Regulations, 2025 
Petroleum and Natural Gas Regulatory Board (Determination of Natural Gas Pipeline Tariff) Second 

Amendment Regulations, 2025 
Ministry of Science and Technology, Survey of India, Private Secretary (Group ‘B’ Post) Recruitment 

Rules, 2025 
Ministry of Home Affairs, Sashastra Seema Bal, Combatised, Engineering and Tradesmen Cadre 

(Group ‘C’ Posts) Recruitment Rules, 2025 
Legal Metrology (General) Fourth Amendment Rules, 2025 
Ministry of Environment, Forest and Climate Change, Botanical Survey of India, (Technical 

Assistant) Group ‘B’ (Non-Gazetted) Post Recruitment Rules, 2025 
Ministry of Home Affairs, Secretariat Security Force, Secretariat Security Organisation, Assistant 

Commandant Recruitment Rules, 2025 
Border Security Force, Combatised Para Medical Cadre (Group 'A' Posts) Recruitment Rules, 2025 
Technical Adviser (qualification, experience, salary and allowances) Rules, 2025 
Chief Inspectors, Deputy Chief Inspectors and Inspectors (qualification and experience) Rules, 2025 
Telecommunications (Authorisation for Captive Telecommunication Services) Rules, 2025 
Telecommunications (Procedures and Safeguards for Lawful Interception of Messages) Amendment 

Rules, 2025 
Railways (Opening for Public Carriage of Passengers) Amendment Rules, 2025 
Central Civil Services (Pension) Amendment Rules, 2025 

  
Central Notifications   [780] 

Ministry of Finance 
Ministry of Finance [53/2025-Cust (NT)] 
Ministry of Finance 
Ministry of Corporate Affairs [Noti. No. G.S.R. 603(E)] 
Ministry of Finance [Noti. No. G.S.R. 607(E)] 
Ministry of Personnel Public Grievances and Pensions [Noti. No. G.S.R. 604(E)] 
Ministry of Personnel Public Grievances and Pensions [Noti. No. G.S.R. 605(E)] 
Ministry of Power [F. No. L-1/261/2021/CERC] 
Securities and Exchange Board of India [SEBI/LAD-NRO/GN/2025/261] 
Securities and Exchange Board of India [SEBI/LAD-NRO/GN/2025/262] 
Securities and Exchange Board of India [SEBI/LAD-NRO/GN/2025/263] 
Cabinet Secretariat [GoI (Allocation of Business) (Three Hundred and Eighty-third Amendment) 

Rules, 2025 Noti. No. S.O. 3919(E)] 
Central Board of Direct Taxes [Noti. No. S.O. 3558(E)] 
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Central Board of Direct Taxes [Noti. No. S.O. 3559(E)] 
Central Board of Direct Taxes [Noti. No. S.O. 3796(E)] 
Central Board of Direct Taxes [Noti. No. S.O. 3853(E)] 
Central Board of Direct Taxes [Noti. No. S.O. 3854(E)] 
Ministry of Commerce and Industry [Noti. No. G.S.R. 615(E)] 
Ministry of Commerce and Industry [Noti. No. G.S.R. 616(E)] 
Ministry of Communications and Information Technology [Telecommunications (Authorisation for 

Provision of Miscellaneous Telecommunication Services) Rules, 2025 Noti. No. G.S.R. 611(E)] 
Ministry of Environment and Forests [Environment (Protection) Seventh Amendment Rules, 2025 

Noti. No. G.S.R. 612(E)] 
Ministry of Environment and Forests [In suppression of Notification No. S.O. 2776(E) Noti. No. S.O. 

3921(E)] 
Ministry of Finance [Coinage (Issue of Commemorative Coin) Rules, 2025 Noti. No. G.S.R. 580(E)] 
Ministry of Fisheries Animal Husbandry and Dairying [Ministry of Fisheries, Animal Husbandry and 

Dairying, Department of Animal Husbandry and Dairying, Animal Welfare Board of India 
(Secretary) Recruitment Rules, 2025 Noti. No. G.S.R. 613(E)] 

Ministry of Home Affairs [F. No. E-14011/3/2024/LPAI.(I)] 
Ministry of Home Affairs [F. No. E-14011/3/2024/LPAI.(II)] 
Ministry of Home Affairs [F. No. E-14011/3/2024/LPAI.(III)] 
Ministry of Housing and Urban Poverty Alleviation [DDA, Despatch Rider/Three Wheeler Driver 

(Group 'C' Post) Recruitment Rules, 2025 Noti. No. G.S.R. 577(E)] 
Ministry of Personnel Public Grievances and Pensions [Indian Forest Service (Pay) Third Amendment 

Rules, 2025 Noti. No. G.S.R. 575(E)] 
Ministry of Skill Development and Entrepreneurship [Noti. No. G.S.R. 610(E)] 
Securities and Exchange Board of India 
Securities and Exchange Board of India [SEBI/LAD-NRO/GN/2025/264] 
Securities and Exchange Board of India [SEBI/LAD-NRO/GN/2025/265] 
Securities and Exchange Board of India [SEBI/LAD-NRO/GN/2025/266] 
International Standards on Combating Money Laundering and the Financing of Terrorism and 

Proliferation 
Anti-Money Laundering and Combating the Financing of Terrorism 
Central Board of Direct Taxes [Noti. No. S.O. 1770(E)] 
Central Board of Direct Taxes [Noti. No. S.O. 3020(E)] 
Election Commission of India [Noti. No. O.N. 15(E)] 
Election Commission of India [Noti. No. O.N. 16(E)] 
Election Commission of India [Noti. No. O.N. 17(E)] 
Election Commission of India [Noti. No. O.N. 23(E)] 
Election Commission of India [Noti. No. O.N. 24(E)] 
Election Commission of India [Noti. No. O.N. 25(E)] 
Election Commission of India [Noti. No. O.N. 4(E)] 
Election Commission of India [Noti. No. O.N. 6(E)] 
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Gramin Bank [Noti. No. TGB Service Regulations Amendment 2025] 
Institute of Chartered Accountants of India [Noti. No. 13-CA(EXAM)/ISA/July/2025/II] 
Institute of Chartered Accountants of India [Noti. No. 13-CA (EXAM)/SEPTEMBER/2025] 
Institute of Chartered Accountants of India [Noti. No. 1-CA(7)/225/2025] 
Institute of Chartered Accountants of India [Noti. No. 1-CA(7)/226/2025] 
Institute of Chartered Accountants of India [Noti. No. 1-CA(7)/227/2025] 
Institute of Chartered Accountants of India [Noti. No. DD/1/S/INF/09/DC/40/2009] 
Institute of Chartered Accountants of India [F. No. 1-CA(7)/228/2025] 
Institute of Chartered Accountants of India [F. No. 1-CA(7)/229/2025] 
Institute of Chartered Accountants of India [F. No. 1-CA(7)/230/2025] 
Institute of Chartered Accountants of India [Noti. No. PR/G/147/2022/DD/157/2022/DC/1776/2023] 
Institute of Chartered Accountants of India [Noti. No. PR/G/47/2022/DD/355/2022/DC/1698/2022] 
Lok Sabha Secretariat [Noti. No. 37/1/(V)/2025/T] 
Ministry of Agriculture [Noti. No. S.O. 3042(E)] 
Ministry of Chemicals and Fertilizers [Noti. No. S.O. 2453(E)] 
Ministry of Chemicals and Fertilizers [Noti. No. S.O. 2551(E)] 
Ministry of Chemicals and Fertilizers [Noti. No. S.O. 2998(E)] 
Ministry of Chemicals and Fertilizers [Noti. No. S.O. 2999(E)] 
Ministry of Chemicals and Fertilizers [Noti. No. S.O. 3000(E)] 
Ministry of Chemicals and Fertilizers [Noti. No. S.O. 3001(E)] 
Ministry of Chemicals and Fertilizers [Noti. No. S.O. 3563(E)] 
Ministry of Civil Aviation [Noti. No. G.S.R. 397(E)] 
Ministry of Civil Aviation [Noti. No. S.O. 2508(E)] 
Ministry of Civil Aviation [Noti. No. S.O. 2730(E)] 
Ministry of Coal [F. No. E-11016/1/2024 Hindi] 
Ministry of Coal [F. No. E-11016/1/2024 Hindi (1)] 
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Ministry of Petroleum and Natural Gas [Noti. No. S.O. 1527(E)] 
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 1530(E)] 
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 1532(E)] 
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 1580(E)] 
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 1732(E)] 
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 1733(E)] 
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 2265(E)] 
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 2275(E)] 
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 2308(E)] 
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 2505(E)] 
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 2767(E)] 
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 2769(E)] 
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 2770(E)] 
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 2797(E)] 
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 2888(E)] 
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 2964(E)] 
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 2965(E)] 
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 2966(E)] 
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 2967(E)] 
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Ministry of Petroleum and Natural Gas [Noti. No. S.O. 2968(E)] 
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 2969(E)] 
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 3038(E)] 
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 3058(E)] 
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 3073(E)] 
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 3074(E)] 
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 3084(E)] 
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 3222(E)] 
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 3339(E)] 
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 3342(E)] 
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 3343(E)] 
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 3345(E)] 
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 3352(E)] 
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 3357(E)] 
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 3386(E)] 
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 3391(E)] 
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 3392(E)] 
Ministry of Power [Noti. No. Eco-M4/2025-CERC] 
Ministry of Power [Noti. No. Eco-M5/2025] 
Ministry of Power [F. No. Eco T1/2025-CERC] 
Ministry of Power [Noti. No. S.O. 1624(E)] 
Ministry of Power [Noti. No. S.O. 1759(E)] 
Ministry of Power [Noti. No. S.O. 1760(E)] 
Ministry of Power [Noti. No. S.O. 2541(E)] 
Ministry of Power [Noti. No. S.O. 2578(E)] 
Ministry of Power [Noti. No. S.O. 2792(E)] 
Ministry of Power [Noti. No. S.O. 3035(E)] 
Ministry of Railways [Noti. No. G.S.R. 439(E)] 
Ministry of Railways [Noti. No. G.S.R. 450(E)] 
Ministry of Railways [Noti. No. G.S.R. 451(E)] 
Ministry of Railways [Noti. No. G.S.R. 454(E)] 
Ministry of Railways [Noti. No. G.S.R. 455(E)] 
Ministry of Railways [Noti. No. G.S.R. 469(E)] 
Ministry of Railways [Noti. No. G.S.R. 490(E)] 
Ministry of Railways [Noti. No. S.O. 1483(E)] 
Ministry of Railways [Noti. No. S.O. 1505(E)] 
Ministry of Railways [Noti. No. S.O. 1512(E)] 
Ministry of Railways [Noti. No. S.O. 1534(E)] 
Ministry of Railways [Noti. No. S.O. 1545(E)] 
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Ministry of Railways [Noti. No. S.O. 1547(E)] 
Ministry of Railways [Noti. No. S.O. 1568(E)] 
Ministry of Railways [Noti. No. S.O. 1569(E)] 
Ministry of Railways [Noti. No. S.O. 1574(E)] 
Ministry of Railways [Noti. No. S.O. 1643(E)] 
Ministry of Railways [Noti. No. S.O. 1671(E)] 
Ministry of Railways [Noti. No. S.O. 1692(E)] 
Ministry of Railways [Noti. No. S.O. 1694(E)] 
Ministry of Railways [Noti. No. S.O. 1695(E)] 
Ministry of Railways [Noti. No. S.O. 1696(E)] 
Ministry of Railways [Noti. No. S.O. 1697(E)] 
Ministry of Railways [Noti. No. S.O. 1700(E)] 
Ministry of Railways [Noti. No. S.O. 1701(E)] 
Ministry of Railways [Noti. No. S.O. 1702(E)] 
Ministry of Railways [Noti. No. S.O. 1703(E)] 
Ministry of Railways [Noti. No. S.O. 1723(E)] 
Ministry of Railways [Noti. No. S.O. 1753(E)] 
Ministry of Railways [Noti. No. S.O. 1763(E)] 
Ministry of Railways [Noti. No. S.O. 1801(E)] 
Ministry of Railways [Noti. No. S.O. 1802(E)] 
Ministry of Railways [Noti. No. S.O. 1818(E)] 
Ministry of Railways [Noti. No. S.O. 1829(E)] 
Ministry of Railways [Noti. No. S.O. 1836(E)] 
Ministry of Railways [Noti. No. S.O. 1837] 
Ministry of Railways [Noti. No. S.O. 1844(E)] 
Ministry of Railways [Noti. No. S.O. 1845(E)] 
Ministry of Railways [Noti. No. S.O. 1851(E)] 
Ministry of Railways [Noti. No. S.O. 1939(E)] 
Ministry of Railways [Noti. No. S.O. 1940(E)] 
Ministry of Railways [Noti. No. S.O. 1995(E)] 
Ministry of Railways [Noti. No. S.O. 2003(E)] 
Ministry of Railways [Noti. No. S.O. 2006(E)] 
Ministry of Railways [Noti. No. S.O. 2052(E)] 
Ministry of Railways [Noti. No. S.O. 2057(E)] 
Ministry of Railways [Noti. No. S.O. 2130(E)] 
Ministry of Railways [Noti. No. S.O. 2141(E)] 
Ministry of Railways [Noti. No. S.O. 2149(E)] 
Ministry of Railways [Noti. No. S.O. 2151(E)] 
Ministry of Railways [Noti. No. S.O. 2227(E)] 
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Ministry of Railways [Noti. No. S.O. 2229(E)] 
Ministry of Railways [Noti. No. S.O. 2230(E)] 
Ministry of Railways [Noti. No. S.O. 2234(E)] 
Ministry of Railways [Noti. No. S.O. 2240(E)] 
Ministry of Railways [Noti. No. S.O. 2300(E)] 
Ministry of Railways [Noti. No. S.O. 2315(E)] 
Ministry of Railways [Noti. No. S.O. 2358(E)] 
Ministry of Railways [Noti. No. S.O. 2378(E)] 
Ministry of Railways [Noti. No. S.O. 2381(E)] 
Ministry of Railways [Noti. No. S.O. 2442(E)] 
Ministry of Railways [Noti. No. S.O. 2483(E)] 
Ministry of Railways [Noti. No. S.O. 2488(E)] 
Ministry of Railways [Noti. No. S.O. 2510(E)] 
Ministry of Railways [Noti. No. S.O. 2515(E)] 
Ministry of Railways [Noti. No. S.O. 2536(E)] 
Ministry of Railways [Noti. No. S.O. 2537(E)] 
Ministry of Railways [Noti. No. S.O. 2538(E)] 
Ministry of Railways [Noti. No. S.O. 2546(E)] 
Ministry of Railways [Noti. No. S.O. 2556(E)] 
Ministry of Railways [Noti. No. S.O. 2577(E)] 
Ministry of Railways [Noti. No. S.O. 2602(E)] 
Ministry of Railways [Noti. No. S.O. 2628(E)] 
Ministry of Railways [Noti. No. S.O. 2635(E)] 
Ministry of Railways [Noti. No. S.O. 2636(E)] 
Ministry of Railways [Noti. No. S.O. 2640(E)] 
Ministry of Railways [Noti. No. S.O. 2645(E)] 
Ministry of Railways [Noti. No. S.O. 2651(E)] 
Ministry of Railways [Noti. No. S.O. 2655(E)] 
Ministry of Railways [Noti. No. S.O. 2676(E)] 
Ministry of Railways [Noti. No. S.O. 2677(E)] 
Ministry of Railways [Noti. No. S.O. 2695(E)] 
Ministry of Railways [Noti. No. S.O. 2696(E)] 
Ministry of Railways [Noti. No. S.O. 2698(E)] 
Ministry of Railways [Noti. No. S.O. 2699(E)] 
Ministry of Railways [Noti. No. S.O. 2713(E)] 
Ministry of Railways [Noti. No. S.O. 2724(E)] 
Ministry of Railways [Noti. No. S.O. 2731(E)] 
Ministry of Railways [Noti. No. S.O. 2733(E)] 
Ministry of Railways [Noti. No. S.O. 2741(E)] 
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Ministry of Railways [Noti. No. S.O. 2742(E)] 
Ministry of Railways [Noti. No. S.O. 2747(E)] 
Ministry of Railways [Noti. No. S.O. 2748(E)] 
Ministry of Railways [Noti. No. S.O. 2749(E)] 
Ministry of Railways [Noti. No. S.O. 2750(E)] 
Ministry of Railways [Noti. No. S.O. 2751(E)] 
Ministry of Railways [Noti. No. S.O. 2753(E)] 
Ministry of Railways [Noti. No. S.O. 2754(E)] 
Ministry of Railways [Noti. No. S.O. 2755(E)] 
Ministry of Railways [Noti. No. S.O. 2756(E)] 
Ministry of Railways [Noti. No. S.O. 2757(E)] 
Ministry of Railways [Noti. No. S.O. 2758(E)] 
Ministry of Railways [Noti. No. S.O. 2759(E)] 
Ministry of Railways [Noti. No. S.O. 2763(E)] 
Ministry of Railways [Noti. No. S.O. 2776(E)] 
Ministry of Railways [Noti. No. S.O. 2779(E)] 
Ministry of Railways [Noti. No. S.O. 2780(E)] 
Ministry of Railways [Noti. No. S.O. 2782(E)] 
Ministry of Railways [Noti. No. S.O. 2783(E)] 
Ministry of Railways [Noti. No. S.O. 2786(E)] 
Ministry of Railways [Noti. No. S.O. 2793(E)] 
Ministry of Railways [Noti. No. S.O. 2841(E)] 
Ministry of Railways [Noti. No. S.O. 2842(E)] 
Ministry of Railways [Noti. No. S.O. 2843(E)] 
Ministry of Railways [Noti. No. S.O. 2853(E)] 
Ministry of Railways [Noti. No. S.O. 2856(E)] 
Ministry of Railways [Noti. No. S.O. 2857(E)] 
Ministry of Railways [Noti. No. S.O. 2862(E)] 
Ministry of Railways [Noti. No. S.O. 2865(E)] 
Ministry of Railways [Noti. No. S.O. 2871(E)] 
Ministry of Railways [Noti. No. S.O. 2872(E)] 
Ministry of Railways [Noti. No. S.O. 2877(E)] 
Ministry of Railways [Noti. No. S.O. 2880(E)] 
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Ministry of Railways [Noti. No. S.O. 2892(E)] 
Ministry of Railways [Noti. No. S.O. 2898(E)] 
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Ministry of Railways [Noti. No. S.O. 2997(E)] 
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Ministry of Railways [Noti. No. S.O. 3040(E)] 
Ministry of Railways [Noti. No. S.O. 3041(E)] 
Ministry of Railways [Noti. No. S.O. 3044(E)] 
Ministry of Railways [Noti. No. S.O. 3046(E)] 
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Ministry of Railways [Noti. No. S.O. 3049(E)] 
Ministry of Railways [Noti. No. S.O. 3050(E)] 
Ministry of Railways [Noti. No. S.O. 3053(E)] 
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Ministry of Railways [Noti. No. S.O. 3080(E)] 
Ministry of Railways [Noti. No. S.O. 3095(E)] 
Ministry of Railways [Noti. No. S.O. 3096(E)] 
Ministry of Railways [Noti. No. S.O. 3103(E)] 
Ministry of Railways [Noti. No. S.O. 3104(E)] 
Ministry of Railways [Noti. No. S.O. 3105(E)] 
Ministry of Railways [Noti. No. S.O. 3124(E)] 
Ministry of Railways [Noti. No. S.O. 3191(E)] 
Ministry of Railways [Noti. No. S.O. 3193(E)] 
Ministry of Railways [Noti. No. S.O. 3194(E)] 
Ministry of Railways [Noti. No. S.O. 3195(E)] 
Ministry of Railways [Noti. No. S.O. 3198(E)] 
Ministry of Railways [Noti. No. S.O. 3209(E)] 
Ministry of Railways [Noti. No. S.O. 3218(E)] 
Ministry of Railways [Noti. No. S.O. 3220(E)] 
Ministry of Railways [Noti. No. S.O. 3229(E)] 
Ministry of Railways [Noti. No. S.O. 3230(E)] 
Ministry of Railways [Noti. No. S.O. 3241(E)] 
Ministry of Railways [Noti. No. S.O. 3244(E)] 
Ministry of Railways [Noti. No. S.O. 3245(E)] 
Ministry of Railways [Noti. No. S.O. 3246(E)] 
Ministry of Railways [Noti. No. S.O. 3259(E)] 
Ministry of Railways [Noti. No. S.O. 3260(E)] 
Ministry of Railways [Noti. No. S.O. 3267(E)] 
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Ministry of Railways [Noti. No. S.O. 3273(E)] 
Ministry of Railways [Noti. No. S.O. 3274(E)] 
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Ministry of Railways [Noti. No. S.O. 3332(E)] 
Ministry of Railways [Noti. No. S.O. 3348(E)] 
Ministry of Railways [Noti. No. S.O. 3358(E)] 
Ministry of Railways [Noti. No. S.O. 3371(E)] 
Ministry of Railways [Noti. No. S.O. 3372(E)] 
Ministry of Railways [Noti. No. S.O. 3373(E)] 
Ministry of Railways [Noti. No. S.O. 3382(E)] 
Ministry of Railways [Noti. No. S.O. 3388(E)] 
Ministry of Railways [Noti. No. S.O. 3389(E)] 
Ministry of Railways [Noti. No. S.O. 3390(E)] 
Ministry of Railways [Noti. No. S.O. 3393(E)] 
Ministry of Railways [Noti. No. S.O. 3397(E)] 
Ministry of Railways [Noti. No. S.O. 3404(E)] 
Ministry of Railways [Noti. No. S.O. 3406(E)] 
Ministry of Railways [Noti. No. S.O. 3407(E)] 
Ministry of Railways [Noti. No. S.O. 3408(E)] 
Ministry of Railways [Noti. No. S.O. 3409(E)] 
Ministry of Railways [Noti. No. S.O. 3444(E)] 
Ministry of Railways [Noti. No. S.O. 3445(E)] 
Ministry of Railways [Noti. No. S.O. 3457(E)] 
Ministry of Railways [Noti. No. S.O. 3469(E)] 
Ministry of Railways [Noti. No. S.O. 3474(E)] 
Ministry of Railways [Noti. No. S.O. 3475(E)] 
Ministry of Railways [Noti. No. S.O. 3476(E)] 
Ministry of Railways [Noti. No. S.O. 3521(E)] 
Ministry of Railways [Noti. No. S.O. 3545(E)] 
Ministry of Railways [Noti. No. S.O. 3552(E)] 
Ministry of Road Transport and Highways [F. No. RT-23018/04/2019-T(Part)] 
Ministry of Road Transport and Highways [Noti. No. G.S.R. 223(E)] 
Ministry of Road Transport and Highways [Noti. No. G.S.R. 415(E)] 
Ministry of Road Transport and Highways [Noti. No. G.S.R. 417(E)] 
Ministry of Road Transport and Highways [Noti. No. G.S.R. 431(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 1602(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 1734(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 1736(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 1737(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 1758(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 1789(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 1790(E)] 
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Ministry of Road Transport and Highways [Noti. No. S.O. 1791(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 1792(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 1954(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 1955(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 1956(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 1957(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 1958(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 1959(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 1979(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 2064(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 2065(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 2066(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 2082(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 2156(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 2159(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 2262(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 2329(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 2330(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 2331(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 2332(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 2333(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 2337(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 2404(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 2405(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 2407(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 2408(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 2421(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 2427(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 2429(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 2430(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 2432(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 2559(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 2581(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 2583(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 2584(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 2585(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 2586(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 2587(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 2588(E)] 
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Ministry of Road Transport and Highways [Noti. No. S.O. 3508(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 3509(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 3510(E)] 
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Ministry of Road Transport and Highways [Noti. No. S.O. 3511(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 3512(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 3513(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 3514(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 3515(E)] 
Ministry of Science and Technology [Noti. No. 01/Aadhaar/DBT/2020-EMR] 
Ministry of Shipping [Noti. No. S.O. 1935(E)] 
Ministry of Shipping [Noti. No. S.O. 2376(E)] 
Ministry of Textiles [Noti. No. S.O. 2148(E)] 
Ministry of Textiles [Noti. No. S.O. 2317(E)] 
Ministry of Textiles [Noti. No. S.O. 3043(E)] 
Ministry of Women and Child Development [Noti. No. S.O. 2906(E)] 
Ministry of Youth and Sports [Noti. No. S.O. 2292(E)] 
Rajya Sabha Secretariat [F. No. LAFEAS-TO20/1/2025-Table Office-RSS] 
Rajya Sabha Secretariat [Noti. No. LAFEAS-LS11/2/2025-Legis Sec-RSS] 
Reserve Bank of India [F. No. CO.DOR.RAUG.No. S2017/08.02.001/2025-2026] 
Reserve Bank of India [F. No. CO.DOR.RAUG.No. S2018/08.02.636/2025-2026] 
Reserve Bank of India [F. No. CO.DOR.RG. No. S8257/12.22.904/2024-25] 
Reserve Bank of India [F. No. DoR.RET.REC.24/12.01.001/2025-26] 
Ministry of Finance [55/2025-Cust (NT)] 
Ministry of Agriculture [Noti. No. G.S.R. 567(E)] 
Ministry of Agriculture [Fertiliser (Inorganic, Organic or Mixed) (Control) Sixth Amendment Order, 

2025 Noti. No. S.O. 3741(E)] 
Ministry of Agriculture [Fertiliser (Inorganic, Organic or Mixed) (Control) Seventh Amendment 

Order, 2025 Noti. No. S.O. 3742(E)] 
Ministry of Commerce and Industry [Noti. No. G.S.R. 617(E)] 
Ministry of Commerce and Industry [Noti. No. G.S.R. 618(E)] 
Ministry of Commerce and Industry [Cookware, Utensils and Cans for Foods and Beverages (Quality 

Control) Order, 2025 Noti. No. S.O. 3850(E)] 
Ministry of Communications and Information Technology [Noti. No. G.S.R. 614(E)] 
Ministry of Communications and Information Technology [Noti. No. G.S.R. 625(E)] 
Ministry of Consumer Affairs [Vegetable Oil Products Production and Availability (Regulation) 

Amendment Order, 2025 Noti. No. G.S.R. 523(E)] 
Ministry of Consumer Affairs [Legal Metrology (General) Fourth Amendment Rules, 2025 Noti. No. 

G.S.R. 525(E)] 
Ministry of Consumer Affairs [Hallmarking of Gold Jewellery and Gold Artefacts (Amendment) 

Order, 2025 Noti. No. S.O. 3549(E)] 
Ministry of Electronics and Information Technology [Aadhaar (Sharing of Information) First 

Amendment Regulations, 2025 F. No. HQ-16016/1/2023-EU-I-HQ(E)] 
Ministry of Electronics and Information Technology [Aadhaar (Enrolment and Update) Second 

Amendment Regulations, 2025 F. No. HQ-16021/2/2021-EU-II-HQ(E-6538)] 
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Ministry of Environment and Forests [Ministry of Environment, Forest and Climate Change, 
Botanical Survey of India, (Technical Assistant) Group 'B' (Non-Gazetted) Post Recruitment 
Rules, 2025 Noti. No. G.S.R. 526(E)] 

Ministry of Environment and Forests [Amendment in Notification No. S.O. 5209(E) Noti. No. S.O. 
3618(E)] 

Ministry of Finance [Amendment in Notification No. S.O. 2435(E) Noti. No. S.O. 3625(E)] 
Ministry of Health and Family Welfare [Food Safety and Standards (Labelling and Display) First 

Amendment Regulations, 2025 F. No. SS-T017/1/2023-Standard-FSSAI(1)] 
Ministry of Health and Family Welfare [Mental Healthcare (Central Mental Health Authority) 

Amendment Regulations, 2025 F. No. V.15012/26/2025/CMHA(E)] 
Ministry of Heavy Industries and Public Enterprises [Amendment in Notification No. S.O. 4259(E) 

Noti. No. S.O. 3626(E)] 
Ministry of Heavy Industries and Public Enterprises [PM Electric Drive Revolution in Innovative 

Vehicle Enhancement Scheme Noti. No. S.O. 3680(E)] 
Ministry of Home Affairs [MHA, Sashastra Seema Bal, Combatised, Engineering and Tradesmen 

Cadre (Group 'C' Posts) Recruitment Rules, 2025 Noti. No. G.S.R. 524(E)] 
Ministry of Home Affairs [MHA, SSF, Secretariat Security Organisation, Assistant Commandant 

Recruitment Rules, 2025 Noti. No. G.S.R. 570(E)] 
Ministry of Home Affairs [Noti. No. G.S.R. 620(E)] 
Ministry of Home Affairs [Amendment in Haryana Backward Classes (Reservation in Services and 

Admission in Educational Institutions) Act, 2016 Noti. No. S.O. 3598(E)] 
Ministry of Petroleum and Natural Gas [PNGRB (Codes of Practices for Emergency Response and 

Disaster Management Plan) Amendment Regulations, 2025 F. No. PNGRB/Tech/18-penalty-
T4SReg./(9)/2024(E-5488)/1] 

Ministry of Petroleum and Natural Gas [PNGRB (Integrity Management System for City or Local 
Natural Gas Distribution Networks) Amendment Regulations, 2025 F. No. PNGRB/Tech/18-
penalty-T4SReg./(9)/2024/(E-5488)/2] 

Ministry of Petroleum and Natural Gas [PNGRB (Integrity Management System for Natural gas 
pipelines) Amendment Regulations, 2025 F. No. PNGRB/Tech/18-penalty-T4SReg./(9)/2024/(E-
5488)/3] 

Ministry of Petroleum and Natural Gas [PNGRB Integrity Management System for Petroleum and 
Petroleum Products Pipelines) Amendment Regulations, 2025 F. No. PNGRB/Tech/18-penalty-
T4SReg./(9)/2024/(E-5488)/4] 

Ministry of Petroleum and Natural Gas [PNGRB (Technical Standards and Specifications including 
Safety Standards for City or Local Natural Gas Distribution Networks) Amendment Regulations, 
2025 F. No. PNGRB/Tech/18-penalty-T4SReg./(9)/2024/(E-5488)/5] 

Ministry of Petroleum and Natural Gas [PNGRB (Technical Standards and Specifications including 
Safety Standards for Liquefied Natural Gas Facilities) Amendment Regulations, 2025 F. No. 
PNGRB/Tech/18-penalty-T4SReg./(9)/2024/(E-5488)/6] 

Ministry of Petroleum and Natural Gas [PNGRB (Technical Standards and Specifications including 
Safety Standards for LPG Storage, Handling and Bottling Facilities) Amendment Regulations, 
2025 F. No. PNGRB/Tech/18-penalty-T4SReg./(9)/2024/(E-5488)/7] 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002878697
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002878697
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002878697
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002878698
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002878698
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002878699
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002878700
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002878700
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002878701
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002878701
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002878702
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002878702
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002878703
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002878703
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002878704
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002878704
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002878705
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002878705
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002876124
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002878706
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002878706
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002878707
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002878707
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002878707
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002878708
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002878708
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002878708
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002878709
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002878709
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002878709
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002878710
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002878710
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002878710
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002878711
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002878711
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002878711
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002878712
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002878712
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002878712
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002878713
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002878713
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002878713


 - 55 - 

© EBC Publishing Pvt Ltd 

Ministry of Petroleum and Natural Gas [PNGRB (Technical Standards and Specifications including 
Safety Standards for Natural Gas Pipelines) Amendment Regulations, 2025 F. No. 
PNGRB/Tech/18-penalty-T4SReg./(9)/2024/(E-5488)/8] 

Ministry of Petroleum and Natural Gas [PNGRB (Technical Standards and Specifications including 
Safety Standards for Petroleum Installations) Amendment Regulations, 2025 F. No. 
PNGRB/Tech/18-penalty-T4SReg./(9)/2024/(E-5488)/9] 

Ministry of Power [Bureau of Energy Efficiency (Certification of Energy Auditors, Energy Auditors 
(Building) and Energy Managers) Regulations, 2025 Noti. No. 08/05/EA/EE(S)/08-BEE(E)] 

Ministry of Power [Energy consumption standards for star labelled domestic liquefied petroleum gas 
stove for household use Noti. No. S.O. 3580(E)] 

Ministry of Rural Development [Amendment in Mahatma Gandhi National Rural Employment 
Guarantee Act, 2005 Noti. No. S.O. 3622(E)] 

Ministry of Science and Technology [Ministry of Science and Technology, Survey of India, Private 
Secretary (Group 'B' Post) Recruitment Rules, 2025 Noti. No. G.S.R. 572(E)] 

Reserve Bank of India [Press Release: 2025-2026/826] 
Reserve Bank of India [Press Release: 2025-2026/873] 
Reserve Bank of India [Press Release: 2025-2026/917] 
Reserve Bank of India [RBI/2025-26/73] 
Reserve Bank of India [RBI/2025-26/74] 
Reserve Bank of India [RBI/2025-26/75] 
Securities and Exchange Board of India 
Securities and Exchange Board of India 
Securities and Exchange Board of India 
Securities and Exchange Board of India 
Securities and Exchange Board of India [PR No. 49/2025] 
Securities and Exchange Board of India [PR No. 50/2025] 
Securities and Exchange Board of India [PR No. 51/2025] 
Securities and Exchange Board of India [PR No. 53/2025] 

  
State Acts   [59] 

Assam Irrigation Water Users Act, 2004 
Assam Irrigation water Users (Amendment) Act, 2022 
Assam Panchayat Act, 1994 
Assam Panchayat (Constitution) Rules, 1995 
Assam Panchayat (Financial) Rules, 2002 
Assam Panchayat Employees (Provincialisation) Act, 1999 
Assam Coaching Institutes (Control and Regulation) Act, 2025 
Sibsagar University Act, 2023 
North Lakhimpur University Act, 2023 
Nagaon University Act, 2023 
Assam Repealing Act, 2023 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002878714
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002878714
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002878714
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002878715
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002878715
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002878715
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002878716
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002878716
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002878717
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002878717
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002878720
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002878720
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002878721
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002878721
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002878722
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002878723
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002878724
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002878725
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002878726
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002878727
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002878728
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002878729
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002878730
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002878731
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002878732
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002878733
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002878734
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002878735
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9000598432
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002864147
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9000715589
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002864155
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002864156
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002864159
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002864162
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002864163
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002864164
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002864165
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002864166


 - 56 - 

© EBC Publishing Pvt Ltd 

Jagannath Barooah University Act, 2023 
Assam Evacuee Property (Repealing) Act, 2022 
Assam Electricity Control (Emergency Povers) (Repealing) Act, 2023 
Goa State Commission for Backward Classes (Amendment) Act, 2015 
Uttar Pradesh Private Universities (Second Amendment) Ordinance, 2025 
Calcutta Burial Boards Act, 1889 
West Bengal Town and Country (Planning and Development) Act, 1979 
Funds of the Planning Authority or Development Authority (Other than the Calcutta Metropolitan 

Development Authority) Rules, 1980 
Planning Authority and Development Authority (Levy of Development Charges) Rules, 1980 
West Bengal Schemes Rules, 1980 
West Bengal Town and Country Planning (Terms and Conditions of Service of the Chairman, and 

Other Members of a Planning Authority or a Development Authority) Rules, 1980 
Development Authority (Audit and Accounts) Rules, 1981 (1) 
Development Authority (Audit and Accounts) Rules, 1981 (2) 
Development Authority (Audit and Accounts) Rules, 1981 
West Bengal Town and Country Planning (Development of Township Projects) Rules, 2008 
Development Authority (Recruitment and Promotion) Rules, 2019 
West Bengal Municipal (Ward Committee) Rules, 2001 
West Bengal Municipal (Employee&apos;s Death-cum-Retiring Benefits) Rules, 2003 
West Bengal Municipal Employees&apos; (Recruitment) Rules, 2005 
West Bengal Municipal (Building) Rules, 2007 
West Bengal Municipal (Employees&apos; Service) Rules, 2010 
West Bengal Municipal (Duties and Responsibilities of the Executive Officer) Rules, 2018 
West Bengal Thika Tenancy (Acquisition and Regulation) Act, 2001 
West Bengal [Valuation Board] (Valuation of [Land] and Buildings) Rules, 1984 
[West Bengal Valuation Board] (Registration of Valuer-Surveyor) Rules, 1993 
Goa Motor Vehicles Tax (Amendment) Ordinance, 2015 
Goa (Abolition of Proprietorships, Titles and Grants of Lands) Act, 2014 
Goa (Abolition of Proprietorships, Titles and Grants of Lands) Rules, 2015 
Public Meetings, Agitations and Processions Rules, 2025 
Odisha Goods and Services Tax (Amendment) Act, 2023 
Tamil Nadu Goods and Services Tax (Amendment) Act, 2024 
Tamil Nadu Goods and Services Tax (Second Amendment) Act, 2024 
Tamil Nadu Goods and Services Tax (Third Amendment) Act, 2024 
Tamil Nadu Goods and Services Tax (Second Amendment) Act, 2023 
Tamil Nadu Goods and Services Tax (Amendment) Act, 2025 
Tamil Nadu Taxes (Settlement of Arrears) Act, 2023 
Tamil Nadu Lifts and Escalators (Amendment) Act, 2025 
Assam Backward Classes Commission Act, 1993 
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Assam Backward Classes Commission (Amendment) Act, 2023 
Chhattisgarh Jan Vishwas (Amendment of Provisions) Act, 2025 
Delhi School Education (Transparency in Fixation and Regulation of Fees) Act, 2025 
Haryana Contractual Employees (Security of Service) Rules, 2025 
Karnataka State Civil Services (Regulation of Transfers of Senior Panchayath Development Officers, 

Panchayath Development Officers, Gram Panchayath Secretaries and Rural Development 
Assistant (Grade I and II) and Second Division Accounts Assistants) Rules, 2024 

Maharashtra Settlement of Arrears of Tax, Interest, Penalty or Late Fee (Payable by Public Sector 
Undertaking Companies) Act, 2025 

Maharashtra Industry, Trade and Investment Facilitation Act, 2023 
Maharashtra Industry, Trade and Investment Facilitation Rules, 2025 
Punjab Appropriation Acts (Repeal) Act, 2025 
C.G.C. University, Mohali Act, 2025 

  
State Rules   [131] 

Assam Agricultural University Leave Rules (As Amended), 2024 
Assam Consumer Protection (Mediation) Rules, 2023 
Corporate Social Responsibility Authority of Assam Rules and Regulations, 2023 (hereinafter also 

called as ‘CSRAA’ Rules, 2023) 
Assam State Mineral Exploration Trust Rules, 2025 
Assam Government College Service Rules, 2025 
Assam State Prosecution Service Rules, 2023 
Assam Private Security Agencies Rules, 2023 
“Dynamic Assured Career Progression” Scheme in Medical Colleges/Institutions in Assam, Scheme, 

2025” 
“Dynamic Assured Career Progression” Scheme in Medical Colleges/Institutions in Assam, Scheme, 

2025(1)” 
Assam Panchayat (Administrative) Rules, 2002 
Assam Panchayat (Financial) Rules, 2002 
Assam Panchayat (Constitution) Rules, 1995 
Assam Panchayat and Rural Development Department (Appointment and promotion) Orders, 1988 
Assam Panchayat and Rural Development Department (Recruitment and Conditions of Service of 

Administrative Officer (TRYSEM) Orders, 1996 
“The Assam Real Estate Regulatory Authority (Self Regulatory organisation) Regulations, 2022 
Assam Junior Engineering Service Rules, 2022 
Bihar Electricity Regulatory Commission (Consumer Grievance Redressal Forum, Electricity 

Ombudsman and Consumer Advocacy) (3rd Amendment) Regulations, 2025 
“Bihar Electricity Supply Code (8th Amendment), 2024 
Chhattisgarh E-Court Fees Rules, 2015 
Chhattisgarh High Court (Public Interest Litigation) Rules, 2022 
Goa Highways (First Amendment) Rules, 2014 
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Goa Motor Vehicles (Amendment) Rules, 2015 
Gujarat Essential Commodities (Licensing of Fair Price Shops) Order, 2025 
Right of Children to Free and Compulsory Education, Himachal Pradesh Rules, 2025 
High Court of Jammu and Kashmir and Ladakh (Designation of Senior Advocates) Rules, 2025 
Mangaluru City Corporation Building Bye-laws, 2025 
KERC (Karnataka Electricity Distribution Code) Regulations, 2025 
Karnataka Electricity Regulatory Commission (Karnataka Electricity Grid Code) Regulations, 2025 
Union Territory of Ladakh Legal Services Authorities Rules, 2020 
Ladakh Administration Chief Engineer (Mechanical) of Mechanical Engineering in Ladakh Public 

Works (R&B) Department Recruitment Rules, 2025 
Ladakh Administration Superintending Engineer (Mechanical) of Mechanical Engineering in the 

Ladakh Public Works (R&B) Department Recruitment Rules, 2025 
Ladakh Administration Executive Engineer (Mechanical) in Ladakh Public Works (R&B) Department 

Recruitment Rules, 2025 
Ladakh Administration Assistant Executive Engineer (Mechanical) of Mechanical Engineering in 

Ladakh Public Works (R&B) Department Recruitment Rules, 2025 
Manipur Public Service Commission (Exemption from consultation) (Amendment) Regulations, 2025 

(1) 
Manipur MBBS/BDS/BASLP (Selection of Candidates for Nomination) (Amendment) Rules, 2025 
Department of Rural Engineering, Manipur, Chief Engineer (Civil) Recruitment Rules, 2025 
Manipur State Kala Akademi (Secretary) Recruitment Rules, 2025 
Punjab Jail Department Clerical and Technical (State Service Class III) (Amendment) Rules, 2025 
Rajasthan Public Service Commission (Conditions of Service) Regulations, 1974 
Uttar Pradesh Electricity Regulatory Commission (Fees & Charges of State Load Despatch Centre and 

other related matters) Regulations, 2025 
Uttar Pradesh Animal Husbandry Department Veterinary Pharmacist Service Rules, 2025 
Uttar Pradesh Social Welfare Department, Village Development Officer and Assistant Development 

Officer Service (First Amendment) Rules, 2025 
West Bengal Municipal (Employees&apos; Service) Rules, 2010 
Development Authority (Recruitment and Promotion) Rules, 2019 
West Bengal Town and Country Planning (Development of Township Projects) Rules, 2008 
West Bengal Town and Country Planning (Terms and Conditions of Service of the Chairman, and 

Other Members of a Planning Authority or a Development Authority) Rules, 1980 
West Bengal Schemes Rules, 1980 
Planning Authority and Development Authority (Levy of Development Charges) Rules, 1980 
West Bengal Municipal Employees&apos; (Recruitment) Rules, 2005 
West Bengal Municipal (Employee&apos;s Death-cum-Retiring Benefits) Rules, 2003 
Funds of the Planning Authority or Development Authority (Other than the Calcutta Metropolitan 

Development Authority) Rules, 1980 
Development Authority (Audit and Accounts) Rules, 1981 
Development Authority (Audit and Accounts) Rules, 1981 (1) 
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Development Authority (Audit and Accounts) Rules, 1981 (2) 
West Bengal Municipal (Building) Rules, 2007 
West Bengal Municipal (Duties and Responsibilities of the Executive Officer) Rules, 2018 
West Bengal [Valuation Board] (Valuation of [Land] and Buildings) Rules, 1984 
[West Bengal Valuation Board] (Registration of Valuer-Surveyor) Rules, 1993 
West Bengal Municipal (Ward Committee) Rules, 2001 
Field Clerk Recruitment Rules, 2025 
Goa Revision of Tariff for Water Supply and Sewerage Order, 2015 
Goa State Journalist Awards Scheme, 2015 
Celebration of Sankalp Din 
Scheme for usage of electricity poles for services other than electrical supply 
Goa (Rules for admission to the Super-speciality Course, Magister Chirurgiae (M. Ch.) Degree in 

Neuro-surgery of the Goa University at the Goa Medical College) (Second Amendment) Rules, 
2015 

Goa Building and Other Construction Workers&apos; (Regulation of Employment and Conditions of 
Service) (First Amendment) Rules, 2015 

Goa Medical Education Service (Amendment) Rules, 2015 
Goa Motor Vehicles (Amendment) Rules, 2015 (1) 
Goa Ground Water Regulation (Amendment) Rules, 2015 
Jammu and Kashmir Rehabilitation Assistance Scheme, 2022 
Jammu and Kashmir Municipal Corporation (Procedure and Conduct of Business) Regulations, 2021 
Jammu and Kashmir Services Selection Board (Conduct of Examinations) Regulations, 2022 
Jammu and Kashmir Abadideh Survey and Record Operations Regulations, 2022 
Union Territory of Ladakh Ministerial and Other Staff of the Subordinate Courts (Recruitment and 

Conditions of Service) Rules, 2022 
Jammu and Kashmir Public Service Commission (Subordinate) Service Recruitment Rules, 2022 
Jammu and Kashmir Private Security Agencies (Regulation) Rules, 2022 
Jammu and Kashmir Private Schools (Fixation, Determination and Regulation of Fee) Rules, 2022 
Jammu and Kashmir Right to Fair Compensation and Transparency in Land Acquisition, 

Rehabilitation and Resettlement (Social Impact Assessment and Consent) Rules, 2022 
Jammu and Kashmir Boiler Rules, 2021 
Jammu and Kashmir Wood-based Industries (Establishment and Regulation) Rules, 2022 
Jammu and Kashmir Banning of Unregulated Deposit Schemes Rules, 2022 
Jammu and Kashmir Property Tax (Other Municipalities) Rules, 2023 
Jammu and Kashmir Juvenile Justice (Care and Protection of Children) Rules, 2021 
Jammu and Kashmir Land Grants Rules, 2022 
Jammu and Kashmir Property Tax (Municipal Corporation) Rules, 2023 
Assistance for Construction of Retaining Wall for Soil Conservation 
Scheme for Release of Subsidy to KTCL Towards Social Cost (1) 
Platform for Drying Fish at Fisheries Complex, Colva to Traditional Fishermen/Traditional Fish Drier 
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Griha Aadhar Scheme (4) 
One Time Assistance to Farmers for Removal of Weeds/Shrubs/Bushes, Acquatic Weeds by Hiring 

Power Driven Machinery//Equipments/Manually 
Goa Land Development and Building Construction (Amendment) Regulations, 2015 
Goa (Abolition of Proprietorships, Titles and Grants of Lands) Rules, 2015 
Goa Excise Duty (Amendment) Rules, 2015 
Government of Goa, Department of Handicrafts, Textile and Coir, Group ‘C’ and Group ‘D’, Non-

Ministerial, Non-Gazetted Posts, Recruitment Rules, 2015 
Government of Goa, Directorate of Agriculture, Group ‘C’, Non-Gazetted, Non-Ministerial Post, 

Recruitment Rules, 2015 
Goa State Home Guards Welfare and Benevolent Fund (First Amendment) Rules, 2015 
Goa Fisheries (Amendment) Rules, 2015 
Goa Motor Vehicles Tax (Amendment) Rules, 2015 
Himachal Pradesh Public Service Commission (Members) (Twenty third Amendment) Regulations, 

2013 
Public Meetings, Agitations and Processions Rules, 2025 
Assam Industries Service Rules, 1997 
Assam Legislative Assembly Secretariat (Recruitment and Conditions of Service) Rules, 2025 
Bihar Targeted Public Distribution System (Control) Second Amendment Order, 2022 
Bihar Sugarcane Development Service (Recruitment, Promotion and Service Conditions) Rules, 2025 
Bihar Fire Service (Amendment) Rules, 2025 
Bihar State School Teacher (Appointment, Transfer, Disciplinary Proceedings and Service 

Conditions) (Amendment) Rules, 2025 
Bihar State School Teacher (Appointment, Transfer, Disciplinary Proceedings and Service 

Conditions) Rules, 2023 
Bihar Animal Husbandry Service (Appointment and Service Conditions) (Amendment) Rules, 2025 
Delhi Electricity Regulatory Commission (Supply Code and Performance Standards) (Fifth 

Amendment) Regulations, 2024 
Delhi Electricity Regulatory Commission (Supply Code and Performance Standards) (Seventh 

Amendment) Regulations, 2025 
Delhi Pollution Control Committee, Senior Assistant Recruitment Regulations, 2025 
Delhi Pollution Control Committee, Junior Assistant Recruitment Regulations, 2025 
Delhi Prison (amendment No. 9) Rules, 2025 
Gujarat Service of Summons Rules, 2025 
Gujarat Witness Attendance Order Rules, 2025 
Gujarat Communication to Informant, 2025 
Haryana Contractual Employees (Security of Service) Rules, 2025 
District Courts of Himachal Pradesh for the Use of Electronic Communication and Audio-Video 

Electronic Means Rules, 2025 
Karnataka Real Estate Appellate Tribunal Regulations, 2020 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002875687
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002875688
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002875688
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002875689
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002875690
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002875691
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002875692
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002875692
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002875693
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002875693
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002875694
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002875695
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002875696
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002875697
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002875697
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002875698
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002879562
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002879563
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002879564
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002879565
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002879566
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002879567
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002879567
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002879568
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002879568
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002879569
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002879570
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002879570
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002879571
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002879571
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002879572
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002879573
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002879574
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002879575
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002879576
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002879577
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002879578
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002879579
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002879579
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002879580


 - 61 - 

© EBC Publishing Pvt Ltd 

Karnataka Backward Classes Welfare Department Services (Cadre and Recruitment) (Amendment) 
Rules, 2025 

Karnataka State Civil Services (Regulation of Transfers of Senior Panchayath Development Officers, 
Panchayath Development Officers, Gram Panchayath Secretaries and Rural Development 
Assistant (Grade I and II) and Second Division Accounts Assistants) (Amendment) Rules, 2025 

Karnataka State Civil Services (Regulation of Transfers of Senior Panchayath Development Officers, 
Panchayath Development Officers, Gram Panchayath Secretaries and Rural Development 
Assistant (Grade I and II) and Second Division Accounts Assistants) Rules, 2024 

Karnataka Stamp (Digital e-Stamp) Rules, 2025 
Building and other Construction Workers&apos; (Regulation of Employment and Conditions of 

Service) Kerala (Amendment) Rules, 2025 
Ladakh Sports Council (Subordinate) Service Recruitment Rules, 2025 
Jammu and Kashmir Motor Vehicle (Amendment) Rules, 1991 
Ladakh Administration, District Tribal Welfare Officer in Social and Tribal Welfare Department 

Recruitment Rules, 2025 
Ladakh Legal Gazetted (Special Secretary) Recruitment Rules, 2025 
Maharashtra Motor Vehicles (Regulations for School Buses) (First Amendment) Rules, 2025 
Maharashtra Industry, Trade and Investment Facilitation Rules, 2025 
Rajasthan Agricultural Produce Markets Rules, 1963 

  
Policy Documents   [1] 

Policy Documents 
  
Foreign Act   [7] 

Freedom of Information Act, 2000 (GB) 
Access to Information Act (CA) 
General Corporation Law (US) 
Regulation (EU) 2016/679 of the European Parliament and of the Council 
Regulation (EU) 2022/1925 of the European Parliament and of the Council 
Guidelines for the use of Artificial Intelligence in Canadian Courts (CA) 
Federal Rules of Evidence (GB) 

  
Multilateraltreaties   [2] 

Guidelines on the use of Artificial Intelligence in Arbitration 
Guideline on the use of AI in Arbitration (2025) 
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